The borrower and guarantor in particular and the public in general s Nereby cautioned
nol lo deal with the propery and any dealings with the property will be subject to the
charge of the Vastu Housing Finance Corporation Limited (Noida Branch} for an
amotint of Rs. 1665109/- (Rupees Sixteen Lacs Sixty Five Thousand One Hundred
Nine) and intarest thereon, costs etc.

Authorised officer

Vastu Housing Finance Corporation Ltd

noplcry INOX LEASING AND FINANCE LIMITED
Regd. Office: INOXGFL Group, 612-618, Narain Manzil. 6 Fioor.

I 23, Barakhamba Aoad, New Deii 110001,

CIN : U65910DL1895PLC387847 E-mall; inoxgroup @ gfl.co.in
Website: www.iifl.co.in

| NOTICE OF EXTRA-ORDINARY GENERAL MEETING
| AND E-VOTING DETAILS

|

| Notice is hereby given that an Extra-Ordinary General Meeting (EOGM) |
of the Company will be held on Friday, 27 January, 2023 at 11,00 a.m. |
at INOXGFL Group, 612-618, Narain Manzll, 6* Floor, 23, Barakhamba
| Road, New Delhi 110001 for transacting the business as set out in the
Notice of the Meeting which has been dispatched to all Members of the !
Company. |
Pursuant to Section 108 of the Companies Act, 2013, the Company is |
providing e-voting facility to its members. The members holding
| shares, either in physical form or dematerialised form, on the cut-off
date i.e., 19" January, 2023 may cast their vote electronically to I
|transact the business set out in the Notice of EQGM |

(Management and Administration) Rules, 2014 are given hersunder:

1. Date of Completion of dispatoh of Extra-ordinary General Meeting [

Notice: 31* December, 2022 in case of physical shareholders and
03" January, 2023, through e mail. i
2. Date and time of commencement of e-voting: 24 January, 2023
at 9.00 a.m.
3. Date and time of end of e-voting: 26" January, 2023, at 5.00 pm.
|4. E-voting shall not be allowed bayond 5.00 p.m. on |
| 26" January, 2023,

5. The Natice of EOGM s avallable on Company’s website: www.iifl,co.in
6. Incase of any queries regarding e-voting, members may refer the |
| frequently asked guestions (FAQ'S) and e-voting manual availabie
| at www.evotingindia.com under Help section or write an email to
helpdesk evoting @ cdslindia.com.

For Inox Leasing and Finance Limited

Sd/-
lPlaoa : New Delhi. D.K. Jain
| Date : 04 January, 2023. Diractor

PPPNUSHIVALIK SMALL FINANCE BANK LTD.

Registerad Office : 501, Salcon Aurum, Jasola District Centre, New Delhi - 110025
CIN : US5500DL2020PLC6E02T
POSSESSION NOTICE (For immovable properly) Rule 8(1)

Whereas
the undersigned being the Authonsed officer of the Shivallk Small Finance Bank er Shivalik
Mercantlla Co-coarative Bank Ltd. under the Securitisation and Reconstruction of Financial
Assets and Enforcemant of Security Interest Act 2002, and in exercise of Powers conferred
under section 13(2} reag with rule 8 of the Security Interest (Enforcement) Rules 2002
Issued a Demand Notice dated 28.09.2022 for loan Alc No. 101941003847 calling upon
the 1, Yad Ram Sio Thakuri Ram (Borrower/Mortgagor) Rio- Chipyana Khurd Near
Munni Devi School & Mangal Bazar, G.B. Nagar-201301 2, Gyashuddin Sio Aas
Mohammad (Guarantor) R/o H.No- 2, Chipyana Khurd Near Som Bazaar Shiv Mandir,
G.B.Nagar - 201301 3. Seema Devi (Guarantor) Rio- Chipyana Khurd Near Munni Devi
School & Mangal Bazar, G.B, Nagar-201301, to repay the amount mentionad in the notice
being Rs, 7,76,000 (Rupees Seven Lakhs Seventy-Six Thousand Only) within 80 days
from the date of receipt of the said notice. The Bomower having failed to.repay the amount,
notice is harety given 1o the Borrower/Co-Borrower/GuarantoriMarigagor and the public in
general that the undersignad has taken symboli possassion of the property described here
In below in exercise of powers conferred on him/her under Section 13(4} of the said Act read
with Rule & of the sai rules on this 20th day of Dec of the year 2022. The Borrower/Co-
Borrower/Guarantor/Mortgagor in particutar and the public In genaralis hereby cautioned not
Io deal with the property and any dealings with the preperty will be subject o the charge of the
Shivalik Small Finance Bank Ltd. for an amount of Rs. 7,76,000/- (Rupees Seven Lakhs
Seventy-Six Thousand Only) and interest thereon,
The Bomowers attention is invited to provisions of Sub-Section (8) of Saction 13 of the Act, in
respeci of time avallabie, to radeem the secured assets.
DESCRIPTION OF IMMOVABLE ASSET/S
Equitable Mortgage on the property: Fraehoid.Open Piot No. - 48 Measuring 100 sq. yrds.
Iie. 836 Sq Mirs. Sifuated at Khasra No. 91, Viil- Chiplyana Khurd urf Tigdi, Pargana &
Tehsil- Dadri, Distt Gautam Budh Nagar, registaradin revenue records of BahiNo- 1, Jild No-
1406, Page No.332 to 335, Serial No,317, Dated- 21-01-2003 In the name of Yad Ram Sio
Thaiwri Ram. 2

The details of e-voting, required under Rule 20 of the Companies /

Bafore the Ragional Direclor,
Naortherm Region Bench, Deihi
In the matter of the Companies Act, 2013, Saction 13(4}of Companies Act, 2013 and
Rule 30(5) (a) of the Companies {Incarporation ) Rules, 2014
AND

Inthe matier of Premier Energies International Private Limited {farmeriy known as
Azura Power Fifty Five Private Limited) CIN :U40300DL2020PTCI68144 hay ing its
regisiared office situated at Sth Fioor, Southerm Park, D-ll, Sakel Piace. Saket New Dethi,
South Delhi, 110017 IN, - Applicant Company.

Nalice ts hataby given lo the General Public that the Company named above proposes to
make an Application (o the Central Gavarnment (R egional Director, Northern Region
Bench, Deihi} under section 13 of the Companies Act, 2013 seaki ng confirmation of
aiteration of the Memorandum of Association of the Company in terms of the special
resalution passed at the Extra Ordinary General Meeling held on Friday, the 26" Day of
August 2022 {o enatila the company to change Its Registered office fram” State of
National Capital Territory of Delhi” to the “State of Telangana",

Any parson whaose inlerest is ikely to be affected by the proposed change of tha registered
office of the company may deliver either on the MCA-21 portal (www.mca.gov.in) by
filing investor complaint form or cause to ba delivered or send by registered post of
hisiher objections supported by an allidavit stating the nature of hisher intarest and grounds
of opposition o the Hon'ble Reglonal Director, Northemn Region Bench, B-2 Wing, 2nd
Floor, Paryavaren Bhawan, CGO Gomgplex, New Delhi— 116003, Dethiwithin 14 days from
the date of publication of this notice with & copy to the apgiicant company at s registenad
office mentioned below!

Registered Office:
5th Floor, Southem Park, D1, Saket Piace, FOR PREMIER ENERGIES
Sawxet New Dalhj, INTERNATIONAL PRIVATE LIMITED
South Delti, 110047 IN (Formerly : Azure Power Fifty Five Private Limitad)
Sd/-
CHIRANJEEV SINGH SALUJA
Date : 03-01-2023 DIRECTOR
DiIN : 00664628

;;E Hycerabad
FORM A
PUBLIC ANNOUNCEMENT

[Undsr Regulation B of the Insalvency and Bankruptoy Board of India (Insalvency Resclution Process
for Corporate Persons) Regufations, 2016)
FOA THE ATTENTION OF THE CREDITCRS OF TANISHKA AUTOMOTIVES PYT. LTD

RELEVANT PARTICULARS
Tanishka Autemotives Pyt Ltd.

1. Iﬂnrm of corporate dabtor

2. |Date of incorporation of corparate debiar 08.01.2014

3. | Authonity under which cotperate debtoris  |RoC-HimachalPradesh
|incorporated | registerad

8. |Corporate |dantity No. | Limited Liability US0S00HP2014PTCO00832

ldentification No. of corparate debtor

5. |Address of the ragistered office and principal
office if any} of cerparate debtor

Reg. Office :Village Basdhera, Post Office
Basdhera, Tehsil UNA, 174315, Himachal
Pradesh

Dffice at - VPO Tharu Near New Prem Patrol
Pump Tahs Nagrota Bagwan Diste Kangra.
HP (176056, :

23.12.2022 [ Han'ble NCLT arder come into

6. |Insolvency commencement date in respect of

corporate debtor knowledge on 02.01.2023)

7. |Estimated date of closure of insolvency 21.06.2023
resolution process

8. INsme and registration number of the Ritu Rastogi
insolvency professional acting as interim FReg.No. IBBIIPA-001/1P-PO0204/2017.
rasolution professional 1810393

8. |Address and o-mail of the interim resolution  |D-18, Flat No. 9A , Janakpuri [ Block ,
professional, as registerad with tha Board | New Dalhi - 110058

Eemail Id: ritu_rastog!1@yahao. coin
D-1B, Flat No. 84 , Janakpuri D Black,

10, | Address and e-maii 1o be used for

correspondenca with the intesim resolution | New Delbi - 110058
professional Email Id: cirptanishkaaute@gmail.com
11. |Last date far submission of claims 16.01.2023
12. |Classes of craditors, if any, under clausa (b} | Name the classbis)
of sub-section (6A) of saction 21, ascertained |Not Applicable
by the interim resolution professional
13. {Names of Insalvency Professionals identified |Not Applicable
10 act as Authorised Reprasentativa of
creditors in a class {Three names for each class)
14. |a) Relevant Forms and Web link:..... )
{h) Detalls of authorized repressntatives htips:fibbi. gov-inthame/downloads

are available at: Physical Address: As in (10 above

Notice is hareby given that the Natienal Company Law Tribunal has erdered the commencament of
a corporate insolvency resolutinn process of the Tanishka Automotives Pyt Ltd. on 22.12.2022
but Hon'ble NCLT order come into knowledge on 02.07,2023),

The creditors of Tanishka Automotives Put. Ltd., ars heraby calad upon to submit their claims
with proof on or before 16.01.2023 of the interim resalution professional] to the interim resalution
professional at the address mentioned againstentry No. 10.

The financial creditors shall submit their claims with proal by slkectranic means only. All other
creditors may submit the ciaims with proof in person, by post or by lectronic means,

A financial creditor belonging to @ class, as isted against the entry No. 12, shall indicate its choice

| bl dodby: of autharised representative from amany the thres insabvency professionals fisted against entry
rnrm:;L awmmﬂwn by i SiarPal No.13 to act as authorised representative of the class [NAlin Ferm CA,

North Other Fidt South Other Piat Submission of false or misleading proafs of claim shall attract penaities. M hieron
Date;- 04-01-2023 Sd/- Authonsed Officer Date: 3.01.2023 Interim Resolution Professional
Place:- Noida Shivalik Small Finance Bank Lid. Piace: New Dalti Reg.No IBBI/IPA-001/IP-PO0O204/2017-18/10383
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